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MR. SPEAKER: This morning, the
very first notice that I received was
from the hon. Minister that he want-
ed to make a statement on the power

crisis.

SHRI H. N. MUKERJEE (Calcutta-
North-East): You can allow Mem-
bers to ask some questions, ¥You can
make an exception in this case, and
you can allow Members to ask some
questions after the statement.

MR. SPEAKER: The hon. Minister
gho 1ld have the opportunity to let us
know the position, because the people
musl be expecting that the hon.
Minizter would come out with some
statement. If, after that, hon. Mem-
bers think that we should have the

call-attention, I have no objection.
{Interruplions).
MR. SPEAKER: Shri S. M.

Banerjee may kindly sit down. First,
let the hon. Minister make a state-
ment. After that, I can allow the call-
attention But I shall find out
whether any call-attention-notice has
been tabled for today. (Interrup-
tions),

WU WA gy AW AT 0%
ag w4 afAr, F foEr qr w7
T ¥ AT T WA FB T AT
g? (Interruptions)

MR. SPEAKER: I am prepared to
allot one hour fomorrow, so that hon.
Meml ers can put questions. (Inter-
ruptions).

MR. SPEAKER: 1 am not listen-
ing to any hon. Member. Shri 8. M.
Banerjee may also kindly sit down.
I am not prepared to give any ruling
on It just now. (Interrupiiong).
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MR. SPEAKER: ' The hon. Minister
will make the statement, and after
that, I shall see whether to allow the
call-attention or allow a one-hour dis-
cussion on this,

SHRI FRANK ANTHONY (Nomi-
nated-Anglo-Indian): Not one-
hour discussion; at least you must
give some time .for the discussion,
because the matter is scandalous.
Some people near and dear to us are

really in danger of dying. (Inter-
rTuptions).
MR. SPEAKER: Shri S. M.

Banerjee may kindly sit down now.
He may say whatever he wants dur-
ing that discussion, not now. (Inter-
ruplioms).

MR. SPEAKER: Shri §. A, Shamim
may kindly sit down now. I have
not allowed him.

1255 hrs,
PAPERS LAID ON THE TABLE

CAG or INDIA'S REPORT 1971-72, UniOoN
GovernmeNT (Crvin) ReveNue Re-
cerrts, Vors. I anp II

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI K. R.
GANESH): I beg to lay on the Table,
under article 151 (1) of the Constitu-
tion, a copy of the Report of the Com-
ptroller and Auditor General of
India, for the year 1871-72, Umon
Government (Civil) Revenue Re-
ceipts—

(i} Volume
and

(1) Volume II—Direct Taxes.
[Placed in Library. See No.
LT-4867/73.]

I—Indirect Taxes,

InpiAN FoREsT SErVICE (FIXATION oOF
Capre StreNGTH) AMENDMENT REGU-
LATIONS, 1073

» THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
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(SHRI F, H. MOHSIN): On behalf of
Shri Ram Niwas Mirdha, I beg to
lay on the Table a copy of the Indian
Forest Service (Fixation of Cadre
Strength) Amendment Regulations,
1878 (Hindi and English versions)
published 1n Notification No. G.SR
192 (E) in Gazette of India dated the
2nd April, 1973, under sub-section (2)
of section 3 of the All India Services
Act, 1951. [Placed in Library. See
No. LT-4868/73 ]

STATEMENT SHOWING DECISION TAKEN

BY GOVERNMENT ON RECOMMENDATIONS

mMapE 1N ARC's rRerorT ON ‘POosTS AND
TELEGRAPHS’

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS
(SHRI JAGANNATH PAHADIA): 1
beg to lay on the Table a statement
(Hind: and English versions) showing
decisions taken by the Government
on certain recommendation, made 11
the Repoirt of the Admimstrative Re-
form+ Commis-ion on ‘Posts and Tele~
graphs’ [Placed 1n Library. See No
LT-4869/73 1

12.56 hrs

COMMITTEE ON PRIVTE MEMBFRS'
BILLS AND RESOLUTIONS

TWENTY-SIX1H REFORT

SHRI J MATHA GOWDER (MNil-
giris)® T beg to present the Twonty-
s1.th Report of the Commutltee on
Privale Members’ Bills and Resolu-
tions.

PUBLIC ACCOUNTS COMMITTEE

EIGHTY-FOURTH, EIGHTY-SEVENTH AND
NINLTY-FIRST REPOR1S

SHRI SEZHIYAN (Kumbakonam):
1 beg to present the following Repcrt,
of the Public Accounts Committee -

(1) Eighty-fourth Report on pars
71 of the Report of Comptrol-
ler and Auditor General of
India for the year 1869-70,

Central Government (Civil)
relating to Department of
Cooperation.

(2) Eghty-scventh Report on
Chapter IV of the Report of
Comptroller and Auditor
General of India for the year
1970-71, Union Government
(Civil) Revenue Receipts re-
lating to Income Tax.

(3) Nmety-first Report on Report
of Comptroller and Auditor
Goeneral of India for the year
1970-71, Umon Government
1Civ.l) relating to Deparct-
ment of Supply.

1257 hrs,

RAILWAY CONVENTION COMMIT-
TEE

FourtH REPrORT

SHRI R K. SINHA (Faizabad). 1
beg to present the Fourth Report of
the Rulway Convention Commitiee on
“Commei1cial and Allied Matters Part
.

ESTIMATES COMMITTEE

THIRTY-SEVCNTI! REMORT AND MINUTES

SHRI (¢ M. STEPHEN (Muvattu-
puzha) I beg to present the follow-
ing Report and Minutes of Estimates
Commiitee —

(1) Thirty-seventh Report on the
Ministry of Works and Hous-
ing—Housmg.

{2) Minutes of the sitting of the
Committee relating to the
above Report.

e



